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INTRODUCTION 

 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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Design Number 201187  

Class 19-07 

   1)Seaquist Closures Foreign Inc 
      475 West Terra Cotta, Crystal Lake, Illinois 60014, United 

States of America  

Date of Registration 25/02/2005 

Title Closure 

Priority:- 

29/224,155 25/02/2005 U.S.A. 

 

  

Design Number 206109  

Class 14-03 

   1)Urmet Domus S. P. A. 
      Bologna 188/C, I-10154 Torino, Italy  

Date of Registration 06/04/2006 

Title Video Door Phone 

Priority:- 

508577-0002 06/04/2006 OHIM 

 

  

Design Number 207073  

Class 19-02 

   1)Etienne DILL 
      21, Cours Marigny, 94300 Vincennes, France  

Date of Registration 17/05/2006 

Title Paper Holder 

Priority:- 

000530886-0001 17/05/2006 OHIM 

 

  

 

REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of 

Registration is shown. The Priority Number, Priority Date and Priority Country are also shown. 
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Design Number 212026  

Class 09-03 

   1)Atlantic Industries. 
      P.O. Box 309Gt, Ugland House, South Church Street, George Town, 

Grand Cayman, Cayman Islands, BWI  

Date of Registration 22/08/2007 

Title Carton for Bulk Tea Storage 

Priority:- 

29/277,546 01/03/2007 U.S.A. 

 

  

Design Number 216425  

Class 21-02 

   1)Richard Burton 
      79A, Main Street, Anston, Sheffield, S25 4BE, UK  

Date of Registration 26/05/2008 

Title Cricket Mat 

Priority:- 

832993-0002 27/11/2007 OHIM 

 

 

  

Design Number 216637  

Class 12-08 

   1)Bayerische Motoren Werke Aktiengesellschaft 
      Petuelring 130, 80809, Munich, Germany  

Date of Registration 13/06/2008 

Title Motor Vehicle 

Priority:- 

DE 40706251.3 13/06/2008 Germany 
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Design Number 216730  

Class 05-05 

   1)TREND SETTERS INTERNATOINAL., 
      A-24, MANGOL PURI INDUSTRIAL AREA, PHASE-11, 

DELHI-110 034, INDIA.    2)Trend Setters Internatoinal 

Date of Registration 18/06/2008 

Title Textile Fabric 

Priority:- 

NA 

 

  

Design Number 217433  

Class 19-06 

   1)ADD Corporation Limited 
      Business Park, 6th Floor, Chincholi Naka, S. V. Road, Malad (West), 

Mumbai-400 064, Maharashtra, India  

Date of Registration 30/07/2008 

Title Writing Instrument 

Priority:- 

NA 

 

  

Design Number 217957  

Class 24-04 

   1)AIMS Marketing Services 
      337/223, Behind Lal Kothi, Mansoor Nagar, Lucknow-226003 U.P.  

Date of Registration 19/08/2008 

Title Ear Plugs 

Priority:- 

NA 
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Design Number 217960  

Class 09-01 

   1)Vivus Trading GmbH 
      Rennbahnstrasse 25, 5020 Salzberg, Austria  

Date of Registration 19/08/2008 

Title Bottle 

Priority:- 

NA 

 

  

Design Number 218038  

Class 07-04 

   1)Rakesh Shukla 
      51 Sector A Poocket C Vasant Kunj, New Delhi 110070  

Date of Registration 22/08/2008 

Title Water Filter 

Priority:- 

NA 

 

  

Design Number 218055  

Class 08-06 

   1)M/s Suyash Industries 
      18, Atika Industrial Area, Dhebar Road South, Rajkot-360 

002, Gujarat, India  

Date of Registration 25/08/2008 

Title Handle 

Priority:- 

NA 
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Design Number 218057  

Class 08-06 

   1)S. P. Metal 
      Jay Siyaram Industrial Estate, Aji Ring Road, Near Meera 

Udhyog, Balaji Polymer Shreet, Rajkot, Pin Code-360002, Gujarat, 

India  

Date of Registration 25/08/2008 

Title Handle 

Priority:- 

NA 

 

  

Design Number 218071  

Class 08-06 

   1)M/s Jay Shakti Metal 
      4, Ankita Industrial Area. Patel chowk, Dhebar Road 

(South), Gujarat-India  

Date of Registration 25/08/2008 

Title Handle 

Priority:- 

NA 

 

  

Design Number 218273  

Class 19-06 

   1)Ravissant Pvt. Ltd. 
      50-51, Commercial Complex, New Friends Colony, New Delhi-110065  

Date of Registration 01/09/2008 

Title Pen Holder 

Priority:- 

NA 
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Design Number 218330  

Class 12-08 

   1)Suzuki Motor Corporation 
      300 Takatsuka-Cho, Minami-Ku, Hamamatsu-Shi, Shizuoka-

Ken, Japan  

Date of Registration 01/09/2008 

Title Automobile 

Priority:- 

2008-5010 03/03/2008 Japan 

  

Design Number 218449  

Class 02-02 

   1)Charming Apparels (P) Ltd. 
      402-405, 1st Floor, Main Road, Chandni Chowk, Delhi-110006, India  

Date of Registration 08/09/2008 

Title Dress Material 

Priority:- 

NA 

 

  

Design Number 218454  

Class 08-06 

   1)PNL Metalware Pvt. Ltd., 
      Plot No. G-1843, Kishan Gate Road, G. I. D. C. Metoda 

(Lodhika), Dist. Rajkot-360 021, Gujarat, India  

Date of Registration 09/09/2008 

Title Door Handle 

Priority:- 

NA 
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Design Number 218706  

Class 09-01 

   1)Henkel AG & Co., KGaA 
      Henkelstrasse 67, 40589 Dusseldorf, Germany  

Date of Registration 23/09/2008 

Title Deodorant Dispenser 

Priority:- 

000904164 27/03/2008 OHIM 

 

  

Design Number 218807  

Class 14-02 

   1)Fujitsu Limited 
      1-1, Kamikodanaka 4-Chome, Nakahara-ku, Kawasaki-shi, Kanagawa 

211-8588 Japan  

Date of Registration 26/09/2008 

Title Personal Computer 

Priority:- 

2008-0007948 28/03/2008 Japan 

 

  

Design Number 219057  

Class 13-03 

   1)Ajanta Limited 
      Orpat Industrial Estate, Rajkot Highway, P.B. No. 115, morbi-363 641, 

State of Gujarat, India  

Date of Registration 13/10/2008 

Title Socket 

Priority:- 

NA 
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Design Number 219243  

Class 02-02 

   1)Swatch AG (Swatch SA) (Swatch Ltd.) 
      Jakob-Stampfli-Strasse 94, Biel/Bienne, Switzerland  

Date of Registration 16/10/2008 

Title Display Unit 

Priority:- 

NA 

 

  

Design Number 219244  

Class 02-02 

   1)Swatch AG (Swatch SA) (Swatch Ltd.) 
      Jakob-Stampfli-Strasse 94, Biel/Bienne, Switzerland  

Date of Registration 16/10/2008 

Title Display Unit 

Priority:- 

DM/070 086 16/04/2008 WIPO 

 

  

Design Number 219568  

Class 18-02 

   1)Medi-Tek International 
      C-43 Dsidc Packaging Comples, Kirti Nagar, New Delhi-110015, India  

Date of Registration 06/11/2008 

Title Printing Machine 

Priority:- 

NA 
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Design Number 219590  

Class 12-15 

   1)Bridgestone Corporation 
      10-1, Kyobashi 1-Chome, Chuo-Ku, Tokyo, Japan.  

Date of Registration 07/11/2008 

Title Automobile Tire 

Priority:- 

2008-011480 07/05/2008 Japan 

 

  

Design Number 220112  

Class 13-03 

   1)E-Square Alliance (P) Ltd. 
      512, New Delhi House, Bara Khamba Road, New Delhi-110001, India  

Date of Registration 08/12/2008 

Title Electrical Panel Lockout 

Priority:- 

NA 

 

  

Design Number 220236  

Class 12-15 

   1)Socete De Technologie Michelin 
      23, rue Breschet-63000 Clermont, Ferrand, France    2)Michelin 

Recherche Et Technique, S. A. 

Date of Registration 16/12/2008 

Title Tyre 

Priority:- 

08/2858 19/06/2008 France 
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Design Number 220305  

Class 07-06 

   1)J. P. Steel Products 
      Saraswati Industrial Estate, Unit No. 10, 2nd Floor, Jay Ambe, 

Bhyandar, Mumbai, Maharashtra, India  

Date of Registration 18/12/2008 

Title Table Stand for Domestic Utensils 

Priority:- 

NA 

 

  

Design Number 220501  

Class 15-05 

   1)Koninklijke Philips Electronics N.V. 
      Groenewoudseweg 1, 5621 BA Eindhoven, The Netherlands  

Date of Registration 26/12/2008 

Title Mini Vacuum Cleaner 

Priority:- 

000972294 17/07/2008 OHIM 

 

 

  

Design Number 220511  

Class 13-03 

   1)Cosmo Electro Industrial Pvt. Ltd. 
      522, Laxmi Plaza, Laxmi Industrial Estate, New Link Road, Andheri 

(West), Mumbai 400 053, Maharashtra, India  

Date of Registration 29/12/2008 

Title Switch Plate 

Priority:- 

NA 
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Design Number 220518  

Class 13-03 

   1)Cosmo Electro Industrial Pvt. Ltd. 
      522, Laxmi Plaza, Laxmi Industrial Estate, New Link Road, Andheri 

(West), Mumbai 400 053, Maharashtra, India  

Date of Registration 29/12/2008 

Title Switch Plate 

Priority:- 

NA 

 

  

Design Number 220519  

Class 13-03 

   1)Cosmo Electro Industrial Pvt. Ltd. 
      522, Laxmi Plaza, Laxmi Industrial Estate, New Link Road, Andheri 

(West), Mumbai 400 053, Maharashtra, India  

Date of Registration 29/12/2008 

Title Switch Plate 

Priority:- 

NA 

 

  

Design Number 220523  

Class 06-11 

   1)Jaipur Rugs Co. Pvt. Ltd. 
      G-250, Mansarovar Industrial Area, Jaipur -302020, Rajasthan, India  

Date of Registration 29/12/2008 

Title Carpet 

Priority:- 

NA 
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Design Number 220524  

Class 06-11 

   1)Jaipur Rugs Co. Pvt. Ltd. 
      G-250, Mansarovar Industrial Area, Jaipur -302020, Rajasthan, India  

Date of Registration 29/12/2008 

Title Carpet 

Priority:- 

NA 

 

  

Design Number 220525  

Class 06-11 

   1)Jaipur Rugs Co. Pvt. Ltd. 
      G-250, Mansarovar Industrial Area, Jaipur -302020, Rajasthan, India  

Date of Registration 29/12/2008 

Title Carpet 

Priority:- 

NA 

 

  

Design Number 220527  

Class 06-11 

   1)Jaipur Rugs Co. Pvt. Ltd. 
      G-250, Mansarovar Industrial Area, Jaipur -302020, Rajasthan, India  

Date of Registration 29/12/2008 

Title Carpet 

Priority:- 

NA 

 

  



The Patent Office Journal 08/01/2010 697 

Design Number 220528  

Class 06-11 

   1)Jaipur Rugs Co Pvt. Ltd. 
      G-250, Mansarovar Industrial Area, Jaipur-302020, India.  

Date of Registration 29/12/2008 

Title Carpet 

Priority:- 

NA 

 

  

Design Number 220529  

Class 06-11 

   1)Jaipur Rugs Co Pvt. Ltd. 
      G-250, Mansarovar Industrial Area, Jaipur -302020, Rajasthan, India  

Date of Registration 29/12/2008 

Title Carpet 

Priority:- 

NA 

 

  

Design Number 220534  

Class 09-01 

   1)Nayasa Homeware 
      Survey No. 367/16 & 378/2 Kachigam, Nani Daman, Daman-396 210, 

Daman Union Territories, India  

Date of Registration 29/12/2008 

Title Water Bottle 

Priority:- 

NA 
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Design Number 220535  

Class 09-01 

   1)Nayasa Homeware 
      Survey No. 367/16 & 378/2 Kachigam, Nani Daman, Daman-396 210, 

Daman Union Territories, India  

Date of Registration 29/12/2008 

Title Bottle 

Priority:- 

NA 

 

  

Design Number 220594  

Class 07-99 

   1)MA Design India Private Limited 
      C-26. Sector, 63, Noida-201301, U.P. India  

Date of Registration 31/12/2008 

Title Tray 

Priority:- 

NA 

 

  

Design Number 220596  

Class 06-07 

   1)MA Design India Private Limited 
      C-26. Sector, 63, Noida-201301, U.P. India  

Date of Registration 31/12/2008 

Title Photo Frame 

Priority:- 

NA 
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Design Number 220609  

Class 06-03 

   1)MA Design India Private Limited 
      C-26. Sector, 63, Noida-201301, U.P. India  

Date of Registration 31/12/2008 

Title Table 

Priority:- 

NA 

 

  

Design Number 220610  

Class 06-01 

   1)MA Design India Private Limited 
      C-26. Sector, 63, Noida-201301, U.P. India  

Date of Registration 31/12/2008 

Title Bench 

Priority:- 

NA 

 

  

Design Number 220611  

Class 06-01 

   1)MA Design India Private Limited 
      C-26. Sector, 63, Noida-201301, U.P. India  

Date of Registration 31/12/2008 

Title Stool 

Priority:- 

NA 
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Design Number 220612  

Class 07-06 

   1)MA Design India Private Limited 
      C-26. Sector, 63, Noida-201301, U.P. India  

Date of Registration 31/12/2008 

Title Stirrer 

Priority:- 

NA 

 

  

Design Number 220613  

Class 26-05 

   1)MA Design India Private Limited 
      C-26. Sector, 63, Noida-201301, U.P. India  

Date of Registration 31/12/2008 

Title Lamp Stand 

Priority:- 

NA 

 

  

Design Number 220622  

Class 11-01 

   1)Kim Krafts Pvt. Ltd. 
      151, Ghitomi, Near M.C.D. School, Mehrauli-Gurgaon Road, New Delhi-

110030, India  

Date of Registration 31/12/2008 

Title Necklace and Ear-Rings Set 

Priority:- 

NA 
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Design Number 220624  

Class 11-01 

   1)Kim Krafts Pvt., Ltd. 
      151, Ghitorni, Near M.C.D. School, Mehrauli - Gurgaon Road, New Delhi 

-110030, India  

Date of Registration 31/12/2008 

Title Jewellery Set 

Priority:- 

NA 

 

  

Design Number 222445  

Class 15-03 

   1)Birson Industries 
      Chandigarh Road, Samrala, Distt. Ludhiana-141114, Punjab, 

India  

Date of Registration 17/04/2009 

Title Seed Drill Feeder 

Priority:- 

NA 

 

  

Design Number 222634  

Class 14-03 

   1)Sony Ericsson Mobile Communications AB 
      of SE-221 88, Lund Sweden  

Date of Registration 29/04/2009 

Title Mobile Phone 

Priority:- 

001042287-0002 19/11/2008 OHIM 
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Design Number 222663  

Class 31-01 

   1)Vita-Mix Corporation 
      8615 Usher Road, Cleveland, Ohio 44138, U.S.A  

Date of Registration 30/04/2009 

Title Enclosure for Blender 

Priority:- 

29/312,881 19/11/2008 U.S.A. 

 

  

Design Number 222872  

Class 01-06 

   1)Mars, Incorporated 
      6885 ELM Street, Mclean, Virginia-22101-3883, USA  

Date of Registration 13/05/2009 

Title Pet Chew 

Priority:- 

29/330,812 14/01/2009 U.S.A. 

 

  

Design Number 223399  

Class 23-01 

   1)Aquamall Water Solutions Limited 
      143, C-4 Bommasandra Industrial Area, Off Hosur Road, Bangalore 560 

099, Karnataka, India  

Date of Registration 15/06/2009 

Title Water Purifier 

Priority:- 

NA 
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Design Number 223439  

Class 07-02 

   1)LA Termoplastic F.B.M. S. r. l. 
      Via Del Tornago-Z.I- Arsago Seprio (Varese), 

Italy  

Date of 

Registration 
17/06/2009 

Title Cookware Handle 

Priority:- 

001060891 22/12/2008 OHIM 

 

  

 

 

 


